
In The Court of Smt. Priyanka Saikia, Munsiff No. 2, 
Sonitpur, Tezpur 

 

Case No: Title Suit No. 65/2018 

  

Sri Krishna Mazumdar and ors 

-vs- 

Sri Munindra Nath and ors 

 

30-04-2022 

 Both sides are represented.  

 I have already heard learned counsel appearing for 

both sides. 

 This instant petition 18/2019 dated 03.01.2019 has 

filed by the plaintiff under Order XII Rule 8 of the CPC with 

a prayer to directing the defendants to produce the original 

documents, such as 

i. Original sale deed No.303/333 of 1963 executed 

on 18.02.1963 before Sub-Registrar, Tezpur. 

ii. Jamabandi in respect of land covered by Dag 

No.1735 of Periodic Patta No.530 of Village: Niz-

Bihaguri, Mouza-Bihaguri. 

 The petition is supported by an affidavit. 

 Today, I am going to dispose of this instant Misc(J) 

Case. 

 Heard both sides.  

 Perused the record.  

 The learned advocate for plaintiff submitted that for 

fair disposal and for proper adjudication of the matter it is 

necessary to produce certain relevant documents.  



 The defendants vehemently objected the petition and 

submitted that the original copy of documents are 

presently not available with the defendants as such the 

some are away from their power and possession. The 

counsel further submits that defendants are in search of 

the said original copies of documents and exhibited 

accordingly at the time of hearing of the suit if found as 

and the photo copies were filed along with the written 

statement.  

 Heard the both sides. 

 Perused the case record. 

 It is seen that the documents are relied by the 

defendants in their written statement and which are 

relevant for proper adjudication of the dispute between the 

parties and if the prayers are not allowed then the interest 

of both the parties may be prejudiced. 

 Accordingly for the reasons stated above, I deem it 

proper to allow the prayer of the plaintiff and the 

defendants are directed to produce the documents. 

 Fix- 02-06-2022 for production of documents/filing of 

PWs. 


